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T HATAT
(93 Te Q)

T2 faoett, 18 U2, 2026
X9 AT, T g AT GF 9T f € 9 (T) F 987 g@Ar

3. 2539(37).— T (Feme) Tfarfaw, 1989 (89 FT 24) (3T T8 IF ATAIH F &7 §
TEIHT) T g S () AT IT-GTT (1) FRT & AT HT TN Fd g, 6% TLRIE, 39 919 F 4q€ g
& a1g o Arasti=e 3297 & forw s, e wtera fEewor o aror §aw sqa=r § &3 T g, e
TS 6 TSATH Srer § T Yoer qR s, 4ia, “SHie s ofier <97 157 § 94 a¢ <o d % Gal U< 31T
AT RATT & siavia wa - e (w2y & W) F &= 92 @iga qhg @a ared 9IS &
Tgd TRt - i (R T M) &7 ga1 O - A ns (353 & W) & fi9 g @ area & e &
T sraew g, TAgTT UHT 7 T TSR0 i3 % 379 TS hT =TI FdT gl

I 7 | = TEe AT wire | Afn AT TS § 39 ATSHAAT & T A arg o
Fre faat v srater % Fraw, s<6 sfafaay i oy & (3Y) it ST-RT (TF) F T80 S 3297 & o UHT
T o SATERIZOT 9¥ AT 3T qha T 2|

T SATTRT, HEAH VTS AT g ATArgor Tfaawrdy, s, 17 - srfee &1 forfag =7 §

T STTOSMT S8 THRT AT AT ST, 37T TAT TTTEHRTLT ST T Fl AT &9 F AT TR AT
FEAFTAT % ATEAT & qAATS (o0 ST T HIRT T, 37T THT 97 i< 7 g+ & 978 i 0T i &t
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ST, afE IS g, T ok TS, FAET AW TR AG9TF THA, M T AR HT T AT
FEHTT FT THaT 2

Areer FAw grm

ATLAT

Afeer TS F o ek # sy e afieqis, “aifear i stier sasr U7 § 94 9@ W@a & gat AS
3T FTeeaR oA ¥ siata ws - fasareH (WY fF ) % fier 72 =g g @ A aigseT
& Tgd R - e ([R & @) i get O - fasmamrw (353 & ) & ft= gdfte W@ e F f[atr

2 GCIAT & G AT 9T G116 ATEUGr i S areAT S v wierd faawer (F9we - |)

36 srfafeam 1 g §9 (3 ST (@) F agd qEw e gy G @ w1 ft

T ATAGAAT F SAATq A ATAT W F TFA TF 77 awor Iuersy § TAT THgF SAh FIT HeH
ITFARTEY o 36 raierd | fAdreror o ST aend 21

qoa® - |
STeRIgor
| dawram T e T | i f e Waﬁ SE RS T
ey geT THE d 3 THT
1 SIS 401 1246 et Sreret 0.278 0.012 TR
T FEAT
2 SIS 137 1240 et sreratm 0.340 0.018 TR
U AT
cad 0.618 0.030
. EEEG]
3 Mide 7€ | 442/18 827 S For T 0.995 0.277 T
4 | Wiffzww | 442/817 831 %;a—'r 2020 | 0189 | =rfmm
w . .
5 Mifde T | 442/365 907 faet sreratm 0.395 0.003 ST
T FEAT
6 Mifde T 215 908 et srerarf 0.160 0.009 TR
T FHAT
7 Mifde T | 442/775 | 912/2733 et srerete 0.200 0.022 TR
T AT
8 Mifde T | 442/374 917 faet sttt 0.330 0.080 ST
T AT
9 Mids 9T | 442/374 918 faet sttt 0.123 0.057 T
T AT
10 NEEEES 226 919 faet sttt 0.330 0.067 T
T AT
11 Mfde T 126 920 et sreret 0.160 0.044 TR
T FEAT
12 | Mide I 254 929 faet srerdtm 0.170 0.034 TR
T FEAT
13 | Mide I 226 931 faet srerdtm 0.070 0.051 TR
T FEAT
14 | Tifde W 226 932 faet srerdrtm 0.080 0.080 SR
T FEAT
15 NEEGEIES 254 936 oo seaf=a | 0.290 0.032 ST
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16 Mfde e 76 948 0.640 0.018 T
T HEAT

17 Mide T9¢ | 442/15 949/2453 0.457 0.022 T
T HEAT

18 NEERIES 69 950 0.460 0.009 AT
T HEAT
19 NEERIES 321 964 fa= 0.608 0.003 AT
T AT
T 7.488 | 0.997
DIGICIRSCIES
1 RIECIEN 0.030 2
2 LIEEELES 0.997 17
Total Area = 1.027 19

[FT. &. CE/CON/II/BBS/BHC-VZM/2 village/Girisola-Govinda Nagar]
gREA AaAd, qeg Arwaar (Reior-11)

MINISTRY OF RAILWAYS
(East Coast Railway)
NOTIFICATION

New Delhi, the 18th May, 2026
Notice under Section 20A of the Railways Act 1989

S.0. 2539(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (here in after referred as the said Act), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to, is required in
Ganjam district of Odisha state for the execution of the Special Railway Project, namely “3rd line between Nirgundi —
Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak-
Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East Coast Railway in the State of Odisha
and Andhra Pradesh.” hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Land Acquisition Officer, Ganjam, State -
Odisha for “3rd line between Nirgundi — Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly
sanctioned 3rd line between Bhadrak-Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East
Coast Railway in the State of Odisha and Andhra Pradesh.” in writing and shall set out grounds thereof, and
competent authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner, and may, after hearing all such objections and after making such further inquiry, if any, as the competent
authority thinks necessary, by order, either allow or disallow the objections.




4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-l) (attached here with) to be acquired in Ganjam district of Odisha state,
with or without structures, for the Special Railway Project, namely “3rd line between Nirgundi — Barang (22

Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak -
Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East Coast Railway

in the State of Odisha and Andhra Pradesh.”

Annexure-1

s Village Total | Area to be Tvpe of
’ g Khata No. | Plot No. Kissam of Land Area acquired yp
No. Name i i Land
in Acre in Acre
| F— 401 1246 Billa Jalasecl}lta Ek 0278 0.012 PRIVATE
Phasali
5 _— 137 1240 Billa Jalasechlta Ek 0340 0.018 PRIVATE
Phasali
Total 0.618 0.030
Govinda Billa Ana
3 Nagar 442/18 827 Jalasechita Ek 0995 0277 PRIVATE
Govinda Billa Ana
4 Nagar 442/817 831 Jalasechita Ek 2020 0189 PRIVATE
5 Govinda 442/365 907 Billa Jalasechlta Ek 0395 0.003 PRIVATE
Nagar Phasali
6 Govinda 215 908 Billa Jalasechlta Ek 0.160 0.009 PRIVATE
Nagar Phasali
Govinda 912/ Billa Jalasechita Ek
7 Nogar 442/775 2733 Phasali 0.200 0.022 PRIVATE
3 Govinda 442/374 917 Billa Jalasechlta Ek 0330 0.080 PRIVATE
Nagar Phasali
9 Govinda 442/374 918 Billa Jalasechlta Ek 0123 0.057 PRIVATE
Nagar Phasali
10 Govinda 276 919 Billa Jalasechlta Ek 0330 0.067 PRIVATE
Nagar Phasali
1 Govinda 126 920 Billa Jalasechlta Ek 0.160 0.044 PRIVATE
Nagar Phasali
12 Govinda 254 929 Billa Jalasechlta Ek 0.170 0.034 PRIVATE
Nagar Phasali
13 Govinda 226 931 Billa Jalasechlta Ek 0.070 0.051 PRIVATE
Nagar Phasali
14 Govinda 226 932 Billa Jalasechlta Ek 0.080 0.080 PRIVATE
Nagar Phasali
15 Govinda 254 936 Billa Jalasechlta Ek 0.290 0.032 PRIVATE
Nagar Phasali
16 Govinda 76 948 Billa Jalasechlta Ek 0.640 0.018 PRIVATE
Nagar Phasali
Govinda 949/ Billa Jalasechita Ek
17 Nagar 442/15 2453 Phasali 0.457 0.022 PRIVATE
13 Govinda 69 950 Billa Jalasechlta Ek 0460 0.009 PRIVATE
Nagar Phasali
19 Govinda 11 964 Billa Jalasechlta Ek 0.608 0.003 PRIVATE
Nagar Phasali
Total 7.488 0.997
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Village wise Abstract
SI. No. Village Area to be acquired in Total No. of Plots
Acre
1 Girisola 0.030 2
2 Govinda Nagar 0.997 17
Total Area = 1.027 19

[F. No. CE/CON/II/BBS/BHC-VZM/2 village/Girisola-Govinda Nagar]
H.ANANTHARAMAN, Chief Engineer (Con.-1I)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-11

SARVESH KUMAR

and Published by the Controller of Publications, Delhi-110054. Suastaa




		2026-05-19T19:30:10+0530
	SARVESH KUMAR SRIVASTAVA




